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NAME OF THE COMPANY: M/s. M
Milld Put. Ltdl. & ors. /s. Mrs. Usha Kalra ors. Ors. V/s. M/s. Kalra Pulp & Board

SECTION OF THE COMPANIES ACT: 397/398
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ORDER

Learned counsel for the parties are present. Learned counsel for the petitioner has stated that
she has already on 08.09.2016 filed the application for bringing the legal representative of Respondent
no. 5 on record. Learned counsel on the other side has no objection on that count. Learned counsel for
the petitioner has also filed the C.A. for the amendment of CP. Learned counsel for the respondent no. 2
seek and is given 2 weeks time to file his reply to the application 36/C-11/2016 for impleadment of LR and
to the application for the amended CP.
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